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HALF-AN-HOUR DISCUSSION

Alrcraft for 1. A, C

SHRI D. N. PATODIA (Jalore) : The
proposal for having a few more new air-
craft for Indian Airlines either for replace-
ment of existing ones or for extension of
the existing fleet has been considered by
the Government since the last two years.
But this proposal is being coopsidered a
little more seriously in the course of the
last 6 months, because, firstly, with the
advent of the jumbo jet age we expect a
very much larger inflow of traffic in cur
country which will also bring a substantial
amount of foreign exchange and secondly,
a forecast was made by the International
Air Transport Association and the Interna-
tional Civil Aviation Association that by
1972 the estimated internal traffic will be
of the order of 120%. As the existing
fleet is not capable of shouldering that
much rush when it malerialises, it was
thought immipent that the fleet of the IAC
should be exiended 1o a reasonable extent
and more particularly these five or six air-
craft should be purchased so that as soon
as the jumbo jet comes into operalion we
are not left behind. Now, Sir, with this
background in view, it was decided that a
final decision should be made with regard
to the purchase of this aircraft only afier
goiog into the fullest possible details with
regard to profitability, with regard to the
economies of it, with regard to the opera-
tional efficiency, with regard to technical
efficiency and with regard to the passenger
comforts and so on and so forth. With
this objective, a team of officers consisting
of the Assistant General Manager and two
Engineering officers were deputed by the
1AC to evaluate the different types. This
team was in favour of the aircraft Boeing
737, but they also made a very great study
and a very comparative study with regard
to the other aircraft, also which were in
competition. The report was submitted to
the Board of Directors of the 1AC. The
Board of Directors gave a further thought
and while doing so, they constituted a sub-
committee and took help from certain emi-
nent persons of the country, namely, Air-

ViceMarshal Lgl, Mr. JRD Tai,
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Air-Marshal Arjan Singh and also help was
oblained from the technical staff of
AirrIndia as well as lrom the technical staff
of the Air-Force. The Director General of
Civil Aviation was also consulted. On the
basis of these findings and detailed exami-
nation, a unapimous recommendation was
mzde by the Board of Directors in July,
1968.

But thereafter two more aircraft came
into the picture, namely, Boeing and BAC
I11. It was only fair that before taking
any major decision in the mutter, these (wo
aircraft should also be considered. There-
fore, the matter was again considered,
again comparative studies was made, again
various aspects of the problem were exa-
mined ; and in October 1968, the final
report was submitted by the board of direc-
tots with regard to the selection of the
aircraft  necded to be purchased by
IAC.

Now, there were sevcral alrcraft in
view : DC-9, Boeing T737. 736, BAC 111,
TU-134 ; and at o later stage, Boeing 727
and TU-154 also came in. What were the
findings of the committee 7 In what details
did the committee examine the matter with
regard to the desirability of purchasing
these aircraft 7 First of all, they made
an cxamination with regard to the life of
the aircraft that should be purchased by
JAC. They examined everyone of them.
I will only quote two for the sake of
illustration. One is DC:9. It was found
that the time cycle between overhauling in
respect of DC-9 would be 5200 hours, and
il this overhauling is regularly done at an
interval of 5200 hours, the life of this air-
craft would be unlimited—more or less like
the Dakota where so long as we go on
changing the required spare parts, there is
no limit to its life. Similar studies were
conducted in respect of Boeing, BAC etc.
What was the study in respect of TU-134 ?
In respect of life, the study of the
commiilte revealed that thc first stage of
overhaul comes after 2500 hours, the
second stage comes afier 5000 hours and
thereaf er, as soon as that particular air-
craft compleies 7300 hours, there is no
scope for overhauling, there is no scope for
repair; there is no scope chunging spares—
the entire thing becomes scrap. The whole
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engine has got to be replaced ; it becomes

scrap. That was the finding with regard
to the life of the aircraft,

The other point was in regard to the
terms of payment. [ must say with regard
to this point that practically all the aircraft
manufacturers submitted more or less iden-
tical proposals saying that payment may be
made a deferred basis spread over ten years
at a eertain rate of interest, the Russians
agreed that it can from part of the
rupee payment agreement...

SHRI NAMBIAR (Tirucherappalli) :
That is easier.

SHRI PILOO MODY (Godhra) : Let
him not talk about things he does not
know.

SHRI D. N PATODIA : The Ameri-
cans and the British agreed that whatever
luan will be given in addition to the nor-
mal channels of loan; it will come from
a separate agency and will have nothing
to do with the normal aid. Therefore,
so far as the terms were concerned, they
were more or less identical.

The most important aspect examined
by the committee was with regard to the
economics and profitability of these air-
craft. They examined this question on
the basis of 70 per cent passenger load
factor and 70 per cent f[reight load factor.
If on the average, the aircraft ran through-
out the year with 70 per cent passenger
and 70 per cent load, the finding was that
DC-9 over a period of ten years would be
able to make a profit of 196 per cent. In
other words, within 6 years, it will have
made enough profit to repay the entire
loun taken. Similarly, with regard to
Boeing, it was found that it would make
a profit of 152 per cent in ten years, The
BAC-111 was more or less indentical,
but then here again with regard to TU-134
what was the finding 7 The finding was
that whereas the performance of other
aircraft was more or less identical, all of
them would make a profit with exceptions
here and there, with regard to TU-134
which came from the Red country, it was
the only aircraft which would ead in the
red. The finding of the committee is that
TU-134 over a period of ten years would
focur @ loss of 93 per cent. The total
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debt would be doubled because it would
be an additional loss incurred. After this
finding, a new plane was introduced by
the nmame of TU-154. What is the story
of this TU-154, The story is that this is
an aircraft which will have a double capa-
city compared to TU-134, but it is still on
the drawing board. A wooden proto-
type has been made, but nobody knows
what is going to happen. They say that
they are going to muke it after three years.
It is a plane which has not seen the
light of day, which is still on the drawing
board, nobody knows anything about the
performance of this plane, It is going to
come after three years and we do not know
how far it will work. It may take five
or six years.

There was a proposal from the Russians
that if TU-134 was not acceptable, we
should take TU-124 now and after two or
three years they will be changed. This is
the story of TU-154.

On the basis of these findings with
regard to the life of the alrcraft, with
regard to the economy of it, with regard
to the profitability of it and with regard
to the accumulation of profit, on the basis
of these unanimous recommendaiions, the
hon. Minister made an announcement in
the House that they were going ahead
with regard to negotiating for purchase
based on that, but thereafter what hap-
pened 7 When we had to go ahead with
regard to the final purchasing of the air-
craft, all of a sudden, on one fine morning
we learn that instead of proceeding with
this proposal, a new Cabinet sub-commit-
tee, a new organ, has been formed to go
again into the details of it. A decision
was deferred indefinitely until the sub-
commitliee was capable of taking a
decision.

Now, what are we told about the
background 7 All of us read newspapers,
including Mr. Jyotirmoy Basu. What do
they say as to why this committee was
formed. We are told that it has been
formed as a consequence of certain Russian
pressure brought upon us that Russian
planes must be purchased. We are told
that we are afraid of buying any other
plane because the Russians are using it as
a handle and a lever of bargaining in
respect of their aid. We are told thut
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Minister Shri Dinesh Singh
visited Russia, he was pressurised so
much that against bis wishes he had to
advise the Cabinet to defer a decision.
1 do not know about the truthfulness or
otherwise of these reports. It is for the
Minister to reply. 1| am telling you what
is being talked about, what is being repor-
ted. But one thing is there. The
cirumstances and the background of
forming this Cabinet sub-committee are
not above doubt, are not very clear, be-
cause simultaneously you will observe that
as soon as this unanimous recommendation
was declared by the sub committee, the
Moscow radio und press started criticis-
ing the decision and even the personnel
of this sub-committee. And that is how
it is 1o be linked.

In view of this background, I want to
have certain assurances from the hon.
Minister. The first assurance that I want
is that on account of political pressure the
hon. Minister will not permit the decision
to be delayed and he will see to it that
as soon as there is a rise in traffic, the
Indian Airlines is fully equipped to
handle the traffic and we do not lose
assential foreign exchange.

when hon.

I would like to say that whatever be
the decision of the hon. Minister and
whichever aircraft they may purchase, one
assurance is necessary that the decision
will have o be made in respect of an
aircraft which is self-generating economic
and out of its profits we are able to pay
the entire debt.

SHRI JYOTIRMOY BASU (Diamond-
Harbour) : A good sales man.

SHRI D. N. PATODIA : A decision
and assurance will have to be given that
the type of aircraft like the Russian junks
are not permitted to be purchased which
will be hanging like a burden on our
economy and which will contioue to
multiply the losses yeir after year. This
much assurance | want rthat a decision will
be taken on techoical considerations on
the economic considerations, on the consi-
derations of life and maintainability of the
aircraft whatever be the political pressure
in this matter and that political pressures
will not be permitted to make a change

SHRI SRADHAKAR SUPAKAR (Sam-
balpur) : 1 just want to know when this
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recommendatlon of the Sub-Committee
was made and when this recommendation
of the Board of Directors was made to
the Government and how long it is pend-
ing consideration with the Government.
Secondly | want to know whether there is
any overcrowing in our passenger traffic
in the Indian Alrlines and, if so, to what

extent.
SHRI PILOO MODY (Godhra) :
First of all, [ would like to know, to

begin with, why the Government of India
has spent all this money in producing
this report. Having doneso, why did
they submit the recommendations of this
report to a committee of laymen, namely,
it® own Board. Having done that why
did they then from yet another Committee
of even greater laymen, constituting a
Cubinet Sub-Committee, and submit the
decision of the Board to this third Com-
mittee. 1 strongly feel that the oanly
term of reference that was given to this
Cuabinet Sub-Commitiee was to find some
excuse or reason for delaying the decision.
As my friend, Mr. Patodia, has made it
amply clear, if you wish your airlines to
run, if you want your airlines to make a
profit and if the minister meant any part
of the speech that he made to the National
Tourist Development Council, you need
those planes to-day. You need to place
the orders for these planes to-day. This
you will have to do whether the Russians
supply you an alternative aircraft or no.

I know something about the procedu=-
res of the Government; 1 have found that
whenever there is a situation in which
the Government does not wish to take
aoy decision and wants to shoot down
a particular proposal, they use these
various methods of Committee after Come«
mittee, Committee after Committee, Com-
mittee aftar Committee to put them
in the cold storage, 1 would like to
know from the hoo, Minister, categori-
cally, as to when he is going to take
a decision. 1 would also like him to
tell us, in case he does not wish lo give
an an®wer to this question, as to what will
be the loss, he has calculaied, that the
I.LA.C. is going to suffer as result of the
delay.

o shury e (wedtry) : Ewafr
wgeg, gR A &, frgdr fedf & o
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wErg ¥ wft gz A ey w9 fF
vy ) feAl & qeard gw weq J2A W
ENEFA AT R E ) wE ff aw
Y fF o dzE ¥ gE A ¥ gAR W
#, 7g ot g€ §HT § TA AqETF WA
iy ifyal &Y geqr ag M o g9 Efee &
EWEY gEA sgFeqr Y FTAT qEAN
¥fem & 7Y g e gmk weA A
qq AN & ara) 97 fa=ve #30 qr Ad) ?
% &7 ¥ w5 377 ag favare wgm & a3
oY gHIT FTNWA B, g7 1F FRY0R0E
et § O T TR 1w @A
FINFATZIZ 29 1Y s & 5
ag wreafawz <@, f&t & g 7 o
afew 2w & fgd & =z o e sanar-
fer fagia 3aa gfez & wa e A #1
% AT I gfer & qo a1 w0 A
s | f guwar gfF A QY owdwr &
@ § A FY I8T E A AT F I
¥ ot At wwwg & afew gw FTOORET
A fead v gg o 3 af gwrw
EHIXT ATNTX AAAT 1fgd | &re AR 9
# grwar g fe o dfave A w354
gty afmdist s g ot 5 @
fagg ¥ strasTd AgY mdr ey S
qory oY ¢fFEE CAATE A ET FRE §
I Y U F1 gyraar & g @ Ay
dzg wig w § @ AN s W
waFT § 38 @ifeg a9 sqiarfes
T 9T frde s o fedt o e &
zarr & ag7 w1f frofa 7 faar @
st 70 wElag 1w g &1 e Wi
|t §F §2A ®) faargy ?

st o sewdw (T afad)
garafy wEe, T3 A v ga¥ w1 A
fifad |

MR. CHAIRMAN : Mr. Fernandes,
your pame is dot there. What cai | do ?
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st wro weARRW . qg wRAIT g
#r€ d9z Fe17 § W agAc g ar
WA WILH FT LAY |

MR. CHAIRMAN : You should note
the rules.  Your name is not there. I am,
therefore, sorry that 1 would not be able
to give you a chance.

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH):
Mr. Chairman, Sir, | must say that | have
been very much impressed by the very
detailed knowledge of aviation and all the
details of this proposal which have been
displayed by my hon. friend Shri Patodia.
In fact, he has made my task easier, because
I was going to make some of the basic
points that he has made, but he has already
made those points very eloquently.

The basic point is this. There is no
doubt that this augmentation of our air
capacity is necessary and it is necessary for
three reasons : firstly, the growth of
internal traffic which is an essential part of
our economic development ; secondly, our
plans for tourism, and particularly the
advent of the Jumoo jets in the early
seventies ; and thirdly, another point which
has not been mentioned, and that is, the
Viscount replacement, because the Viscount
are going to be gradually phased out ; the
phasing out is going to begin in 1970-71
and is going to be completed in 1972-73.
So, there is certainly a necessity to have
more capacity. The Indian Airlines, as he
pointed out, went into this matter very
carefully; they sent a technical commities
abroad to look into the wvarious types of
of planes ; the technical committee reported
back in favour of a certain plane, In fact,
a Bosing. But the Corporation set up a
sub-committee of its own to look into that
report, took the views of various other
experts and flnally decided to recommend
bpC 9.

AN HON. MEMBER * Why ? (Ierrup-
tion).
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DR. KARAN SINGH : This recom-

mendation was received on the 28th
July. Now, when this recommenda-
tion comes to Government, it if

certainly the responsibility, in fact, the
duty of the Government to look into this
matter very carefully and to take a total
view, becauvse the Corporation certainly will
take a view which it considers to be in the
best interests of the Corporation.

RANGA (Srikakulam): What
They are not

SHRI
about the technical view ?
politicians.

DR. KARAN SINGH : The technical
commiltee had really recommended another
plane, not DC 9, but subsequenrly, in good
faith, the Indian Airlines set up a commit-
tee which reversed the original report.
(Interruption)

SOME HON. MEMBERS : Why 7

19 00 hrs.

DR. KARAN SINGH : I do not want
to go into great statistical details. The
Indian Airlines felt that DC-9 would be
more profitable because of its extra cargo
capacity.

Wt @l wERw . Fa dEET
w2 § gg A FAT AT ?

DR. KARAN SINGH i The technical
committee had worked out the cargo
capacity on 10 per cent basis. But the
Indian Airlines Board finally thought that
10 per cent was an under-estimate. There
were reasons to show that the cargo growth
would be more than 10 per cent.

SHRI SHRI CHAND GOYAL: Who
were the the members of this Corporation
Sub-Committee ?

DR. KARAN SINGH : The Board of
Directors of the Indian Airlines took the
decision. The names of the members are
Lala Bharat Ram, Mr, J.R.D. Tata, Air
Chief Marshal Arjan Singh, Mr, S. Mohan
Kumaramapgalam, Air Marshal Chaturvedi,
Shri K. T. Satarawala and Shri Kedarnath
Mukerjee, a Finance Ministry representa-
tive, a representative of the Ministry
of Tourism and Civil-Avistion.
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SHRI PILOO MODY : What about a
representative from the zoo ?

DR. KARAN SINGH :
hon. member for that.

I invite the

SHRI PILOO MODY :
accept it

I willingly

DR. KARAN SINGH : The point is,
Government has got 10 take a total view
of this matter. The most important reasons
is, that what we buy today is not merely
important in itself, but it means that this
is the plane that we are going in for as a
permanent plane to replace finally the
Caravelle also. It is not merely a question
of purchasing today. [t will reslly in a
way form the contours of our fleet for
the next 10 or 15 years. Obviously, we
have too much of a proliferation of diffe-
rent types. We have to try and standardise
them. We have to look into this not
merely from the immediate point of view
or for the next five years, but we have to
carry the projects for the next 10 or 15
years.

SHRI PILOO MODY : Are you com-
petent to do it 7

DR. KARAN SINGH ! Yes. It is not
only the right but the duty of the Govern-
ment to be absolutely sure that the deci-
sion we take is right. Therefore, we are
checklng, cross-checking, double-checking,
the projections.

SHRI PILOO MODY : All that check-
ing is done In Moscow.

DR. KARAN SINGH : The Cabinet
fs the final authority to take the decision.
The Cabinet committee will only report
back to the Cabinet, Anyhow, this {s an
entirely internal matter of the Cablinet.

SHRI N. K. SOMANI (Nagaur) 1+ Who
are the members of the Cabinet sub-
committee ?

SHRI PILOO MODY : I think the
members of the sub-committee would be
enough of an indication as to what they
have in mind when they appointed this
committee. That is why he s not reves-
ling the  names.
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DR. KARAN SINGH : There Is noth-
Ing to hide as far as the names are concer-
ned. But on principle...

SHRI SHRI CHAND GOYAL : The
minister wants to hide the name which
have appeared in the press.

DR. KARAN SINGH : T was saying
that how the Cabinet comes to a decision
is an entirelv internal affair of the Cabinet.
It is not open to opposition members
to say that the Cabinet should come
to a decision in a particular manner.
(Interruption)

We have got to look into various
matters. For example, take the spare
capacity in Alr India, which is an interes-
ting point. Air India has so far had a
certain amount of spare capacity which was
going unutilized.

SHRI PILOO MODY : Why?
DR. KARAN SINGH : Now we have

fssued a directive that from the Ist of
January the surplus capacity of Air India
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will also be used for internal, capacity.
The point | am makiog is this, that it is
not correct to say that we are functioning
under different directions from Moscow,
or from Washington, or elsewhers. I can
only give this assurance that we are fully
aware of the necessity to augment our
fleet capacity and, taking a total view of
the situation, keeping in view the points
that the hon. Members have raised, the
questions of profitability, repayment,
resources, optimum utilisation of our
fleet and the projectlon of our aviation
structure for the nexi ten years, we will
take a decision in the best interests of the
country.

SHRI PILOO MODY : When ?

DR. KARAN SINGH :
possible.

As early as

19.07 brs.

The Lok Sabha then adjourned till Eleven
of the Clock on Thursday, December 5, 1968
Agrahayana 14, 1890 (Saka).
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